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MR. SPEAKER : The questions is :

“That the Bill to provide for the
regulation of trade and commerce in,
and production, supply, distribution
and use of, the product of any
industry producing dagnerous machines
with a view to securing the welfare
of labour operating any such machine
and for payment of compensation for
the death or bodily injury suffered by
any labourer while operating any such
machine, and for matters connected
therewith or incidental there to, be
taken into consideration."’

The motion was adopted.

MR. SPEAKER : We shall take up
the Clause by Clause consideration later
on.

RAO BIRENDRA SINGH : Plca;c,

take it now.

MR. SPEAKER : No. Tomorrow.

AN HON. MEMBER : Tomorrow.
after 6 P.M.

RAO BIRENDRA SINGH : To-
morrow, after 6 P.M. ?

MR. SPEAKER : The House has to
take up a discussion on the statement
maid by the Prime Minister in the House
on 12 August, 1983 on the situation in
Shri Lanka,

17.05 hrs.

DISCUSSION ON THE STATEMENTS
MADE By PRIME MINISTER ON
AUGUST 12, 1983 ON SITUATION

IN Sr1 LANKA.

MR. SPEAKER : The House will
now take up a discussion on the state-
ment made by the Prime Minister in the
House on 12 August, 1983 on the situa-
tion in Shri Lanka. ' A
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Bofore Prof. Madhu Dandavate
starts the discussion. I request the hon.
Members to be very brief and precise
sbecause we have already discussed this
situation in Shri Lanka. twice. If any-
thing new has come up or if any new
points are to be made then these only
may be disucssed. Some friends from the
same Party have asked me to give them
time separetly for each member of that
Party. 1 will request the Members to
make some adjustments with their leaders
or the Members who speaks first, to see
‘that the time allotted to each party is
not exceeded to. It is already 5 O'clock.
The Ministir will reply at

(Interruptions)

MR. SPEAKER : At what time
would you like him to reply ? At 7
P.M.?

AN HON. MEMBER : Mid-night.

DR. SUBRAMANIAM SWAMI
(Bombay North-East) : Tomorrow mor-
ning.

MR. SPEAKER Everything has
already been discussed. Seven O’ clock
should be all right. So. at 7 O clock. I
will call the Minister to reply.

PROF. MADHU DANDVATE
(Rajapur) : Mr Spcaker. Sir, I rise io
raise the discussion on the statement that
was placed before the House by the
Prime Minister on 12th August, 1983
regarding the situation in Sri Lanka.
While we are dcbating the situation in
Sci Lanka 1 am remainded about the
interngtional moralists, who always advise
us and give their unwarranted and
unwanted advice to us that any discus-
sion and debate in Indian parliament on
the situation in Sri Lanka would amount
to interference in the internal problems
of Sri Lanka. Those who have recently
accepted Gandhi and that too with
retrospective effect, feel that they must
invoke the name of Gandhiji to defcnd
their soft attitude on this problem. I am
one among those who greatly respect
‘the sovercignty of the States. But at the
_,8ame time, I am ome among those in
this land of Gandhiji who feel that
severeignty of human rights .and human
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values has to be wecighed higher than the
sovereignty of the States. That s the
reason why we should not feel embarra-
ssed at all in debating the serious situa-
tion in Sri Lanka.

MR. SPEAKER : Have we ?

PROF. MADHU DANDAVATE :
Not at all. 1 am addressing not you but
the critics through you. I must also say
that our responsible attitude has to be
an attitude of firmness blended with an
attitude of restraint. If that is done, I
think, it will be possible to contribute to
the solution of the problem.

I would like to quotc in the very
beginning the traditions of this House
led by eminent leaders like Pandit
Jawaharlal Nchru. In March, 1960
while referring to the firing that had
taken place in South Africa as a result
of racial policies, in this ‘very House
Pandit Jawaharlal Nehru, as the peader
of the House at that time, moved a
resolution and made certain relevant
observations. I feel that these observa-
tions wd that reselution are as relevant
toda as it was at that time. The
re« .ution that was moved by Pandit
Jawaharlal Nehru I am sure, Prof.
Ranga must be aware of that reads like
this;

“That this House depieres and
records its deep sorrow at the tragic
incidents which occurred at Sharpevitllo
and in Langa township near Capetown
in  South Africa on March 21,
1960, resulting in the death of a large
number of Africans from police firing.
It sends its deep sympathy in the
Africans who have suffered from this
firing and from the policy of racial
discrimination and the suppression of
the African people in their own
homeland."’

In defence of this particular resolu-
tion the observations which were made
by Pandit Nchru are very significant and
very relevant. While defending the
moving of this resolution in the House
about the events that had taken place
in South Africa Pandit Nehru has

.observed;
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It is not the custom of this House
normally to consider such matters
which are supposed to be in the inter.
nal jurisdiction of anothcr country
nor indeed would we like the other
countries to consider matters in the
internal jurisdiction of this country.
That is the normal practice, and it is
the right practice. However, sometimes
things happen and occurrences tak:
place which arc not ncrmal at all but
are exceedingly abnormal, and then it
becomes rather difficult if some
convention comes in the way of the
expression of a feeling which is deep-
scated and powerful. After all, this
House is and ought to be in some
measure & mirror of our peoples’
feelings. Therefore, although this is
not a normal procedure, we felt that
this House should be given an opport-
unity to express the strong feelings
which it has in 1egard to this tragic
incid:nt.”

Sir your decision to admit this m -
tion under rule 193 is  pezrfectly justf d
by an eminent personality of tre lat:
Jawaharlal Nchru® s stature, and this is
the background in which the discussion
should take place.

I must also add that thzre was a man
in this country, called Mahatma Gandhi,
who was an Indian, born in this country,
but his laboratory for the experiment of
Satyagraha was South Africa, where he
fought racial discrimination. He did not
think that he interfered in the internal
affairs of South Africa. He said”” I am a
citizen of the world; wherever 1 find in-
justice, I shall be prepared to fight against
injustice’” So, he mad: South Africa an
experimental laboratory of the world,
and from that Percolated the message of
Satydgraha. It began outside and it
percolated down to India. That is the
history and Philosophy of Satyagraha.
And we would like firmly to follow
Mahatma Gandhi and these are the
traditions left behind by him.

Then what about Jawaharlal Nehru ?
I would like to draw the attention of
the House to the Spanish Civil War.
When we were involved in our struggle for
freedom, the voice of Jawaharlal Nehru
was the voice of the people. He said
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that the Spanish Civil War might be be-
yond our frontier, but there can be no
frontier to peace, no froatier to freedom;
therefore, the people who are struggling
for independence in India must stand
for the Civil War for freedom of span
and must express its sympathy. He
went further and said that the Congress
should send a volunteer brigade to parti
cipate in the civil war to express its
moral sympathy and support. This was
the thinking of Pandit Jawaharlal Nehru
and these are the additions to be emulated.

As far as the situation in Sri Lanka
is concerned, the different dimensions of
the violence are very important. The
violence that has taken Place at present
is not an exception ; it isa partofa
calculated design. It is not the first
time that violence has occurred in
Sri Lanka. In 1956, 1958, 1966, 1977,
1981, and 1983 we had violence, ethnic
violences. in Sri Lanka. But, qualita-
tively, the nature of violence has
changed, compared to the previous
ones, in the violence of 1977, 1981 and
1983, and the qualitative change in the
violence was the involement on the
circumstances lending a queer angle to
the perspective of the entire violence,
leading to blood, shed, even violence
inside the jail, violence inside thc fami-
lies, violence in the streets, violence in
the public institutions; that was a new
dimension added to it.

PROF. N. G. RANGA (Guntur) :
In jails also.

PROF. MADHU DANDAVATE : I
said. The involvement of the security
forces, like the Armed forces gives a new
dimension to the violence that is
committed therc.

There is one more spect to which I
would like to draw the attention of the
House. Very few people know that
two-thirds of the population of Sri Lanka
consists of persons of less than 25
Years of age. Young persons _age full
of emotion; they are emotiopally surch-
arged; whether they are Tamil.speaking
people or Sinhalese-speaking, two
thirds of them are all below 25 ears of
age. That Iends 3 mew &mniu to
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the entire violence that is committed
and, as a result of that, an emotional
crisis has taken place there.

There is onc more aspect to Which
the Government must draw its attenticn
and that is the pluralistic structure of
Sri Lanka. It is very important to
remember in the present context, in the
Present crisis that has overtaken Sri
Lanka that it is a country with an area
of 25,000 sq. miles and a population
of 15 million and that it presents a
picture of diversity in racial, religious,
regional and linguistic terms. This

adds to the complexity of the problem

there. Unfortunately, the relations
have not been harmonious ever since the
violence which crupted in 1956, You will
find the racial and communal dimension
added to that, According to the 1946
census, amongst the Sinhalcse 92 Per cent
were Buddhists and 8 per cent Christians;
amongst the Tamils, 81 per cent were
Hindus, 16 per cent Christians and 3 per
cent Buddhists; amongst Indian Tamils
it is 89 per cent Hindus, 8 per cent
Christians and rest Budhists; amongst
Ceylon Moors it is 99 per cent Muslims

and the rest Buddhists, Hindus and
Christians.

That is the reason why the tension
that is created here in this country
has altogether different dimensions. The
minority problem becomes a very impor-
tant problem. The test of democracies
is how secure are their minorities. In
our case also itis the same, in the
conutry it is the same, in the Lok Sabha
it is the same-how securc are the mino-
rities. That is the most important
aspect. 1am very happy that we are
secure here, though we belong to the
political minorities. I can assure you
that, we have no fear ! And that being
the position, the tensions create certain
dangers, whether they '.are political
minorities or linguistic “minorities or
religious and communal minorities.
The entire structure of the population
+ and the entire complexity of the popul-
sation has added to the dimension of the
. problem,

. Jgnin, there is ane ,more aspect,
that is, the regional distribution of these
commmunities. As far as Ceylon Tamili-
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ans are concerned,they are predominant
in the north and east and the rest of
them in other areas, and this has created
certain pockets of discontent, pockets of
violence and pockets of security.
This problem is also dangerous.  Added
to that, the foreign policy aspact is extre-
mely important. And I would like to
draw the attention of the Government to
keep in mina the dimensions of the for-
eign policy involed in the entire episode
of the crisis in Sri Lanka

As far as Ceylon is concerned, they
always proclaim that they are non-
aligned. When I put a question to one
of the leaders of Ceylon: “Do  you
believe in non-alignment™, he scrip-
tically replied (o me: **We, the Ceylonese,
are more non-aligned than India™.
That is the reply he gave. As far as
non-alignmet is concerned, it is @ matler
of fact that in the non-aligned world
itself there is a spectrum, there are cer-
tain countries leaning to the left while
others are Ieaning to the right, and it is
an accepted fact that as far as Sri Lanka
is concerned, thoneh thov are committed
to the non-alignm- ovlicy and the
concept, they are inclined towards the
West. They have preferred sympathies
for the United States, the U. K. and
others: There is not the lerast doubt
about it.

As far as economics are concerned,
they believe in the economy of free
enterprise and they are seeking help from
the multinations. They have more reli-
ance on the World Bank an IMF and
you see how IMP is functioning at present
how the World Bank is functioning
at present, how they are imposing certain
conditions on the developing world, and
as a result of that how sometimes our
freedom in the economic field is comp
letely reduced,

President Jayewardene is reported
to have admitted yesterday that at the
height of violence in Sri Lanka they
have sought military assistance from U.

S., U. K., Pakistan, Bangladesh, Aus-
tralia, and they say, We do not mind get-

tting assistance from India also’.

SHRI CHITTA BASU (Barasat) :
India also ?
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PROF. MADHU DANDAVATE :
Yes. ‘India also’, he has said it. About
India they have said, “If necessary, even
“‘India’’-they have put India in inverted
commas.

That is how they have been thinking.
Bassically they are relying on that.
And to mind this is the most dangerous
dimenssion of the problem. We are
committed to non-alignment., That is
the national goal,

And especially for the dcvelop-
ing countries non-alignment is a ‘must’.
We have to defend that policy for our
development, for the preservation of
peace ard for the preservation or the
progress that we are trying to seck.
But in the circumstances we are surroun=
ded by certain neighbours, where
stability is of grcat importance not only
for those countries, but the stability of
our neighbours is also important from the
point of vicw of our peace the ficm the
point of vicw of our development, and
therefore, we must try to seeck certain
solutions in which there will be no
interventions of the foreign counteries.
The super powers are interested
in this problem and I mince no words,
the United States is deeply intercsted in
inversening in this situation and today
the economic policy of Sri Lanka also
puts a certain amount of reliance on the
West and in addition to that, in a politi-
cal crisis when they find that there is
destabilisation, if the super power like the
United States jumps into the picture,
even the other super powers will not
keep quiet. Even they will be forced
to intervene because scme super powcrs
feels that their historical role is the
liberation of others and prevention of
further cemplication if the other super
power intervenes and therefore, this is
the dangerous dimension and thcrefore,
that has to be avoided. Zone of peace,
if it is disturbed there 1s a danger for
the entire sub-continent. There s a
danger for the entire region of the Indian
ocean and that will destroy all the policies
for which we have siced for.

I will briefly rcfer to one more
aspect i.e. separatism.
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MR. SPEAKER : I may mention-as
an opener I have given you the latitude.
If Mr. Swamy wants to share the time

with you***

DR. SUBRAMANIAM SWAMY :
No. Let him have all the time.

MR. SPEAKER : ‘You can have
five minutes more.

PROF. MADHU DANDAVATE :
The moment you ring the bell I wlill sit
down in fifteen minutes.

MR. SPEAKER : I should have done
it long ago or I schould do it with
retrospective effect.

PROF. MADHU DANDAVATE :
As far as separatism is concerped, it
has become a very importent issue in
the Tamil speaking areas there. The
slogan of separatism had been . raised by
TULF as a reaction to violence and
discrimination. So, 1 would like to take
up a very balanced and restrained attitude
and here I woul like to draw a parallcl

When the question of S:khman .came
in and khalistan came in, =sorhe people
were very sensitive. Some  peeple like
us belicve that slogan of khalistan is not
a discase but a symptorh - disease.
Let us go to the basic dm dnd,if
there are certain gnxvm - regl 1or
probably imaginary, we i ta;  Seitle
them, in that case & *feWSextromigs
talking language of stparamrn;ﬂheyﬁgn
be completly eliminated. ""l_n “this icasec
1 would like to make special” reforence
of Annadurai. He was (he ungtestfoned
leader of the DMK and TamiF*Madu.
There was an election manifdsto in Which
DMK 1talked about soccssion fiom the
Indian Union, But we did rot rub the
DMK the wrong way. We tried our
best including lhg ruling party in 'the
country (‘U’kccp them in the mainstream
of ouy Indian pchmal life. We did’not
bnﬁk e'ur bn?cs with Annadurai and he

such a saintly personality -
and h:gh sm;.urc that the day he anhou-
nch 1]'.at o have given up slogan' of
Sx.m;on" that was the glorry all of its own
-‘and I think that was the best hctr:ef his -

, political life and the test of our Hatioral

4 ‘_ By i '.!' - .

e

. .
- .
"
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stream. That is how, by taking the per-
suasive attifudé and not rubbing them
the wrong way, even'those who talk of
secession, they were brought into the
mainstream. I am sure it will be
possible as far as TULF is concerned. I
think our emissary who will be going
there, should use his good officrs. Mrs.
Gandhi should pursue this path, pursue
the path of persuasion and try to see
that securities are made available to
them.

Even the slogan of separatism has
‘come because they feel there is no
security for minorities. The federal
structure does not exist. There is no auto-
nomy to thc lower echelon of Ceylon-
" ese political life and thereby we will be
“'able to ensure in any new set up the
" federal policy of Sri Lanka. It will be
possible for us to see that TULF ulti-

mately gives up that particular path.

As far as the prime Minister’s state-
ment is concerned she had referred to
. the talk she had with the brother of the
president of Sri Lanka and in the state-
ment which she made in this House she
. 'gave the assessment not of our diplomats
. ‘but assessment of Mr.Jayewardene. she
. ought to have ascertained through our
_diplomatic channels in Colombo whether
. Mr. Jayewardeme bhas told is the
correct picture. She only rcpeated in a
parrotlike manner the version given by
shri Jayewardene and tried to project it
through the statement. She ought to
have confirmed it through our dlplomatic
channels. Jayewardencs actions you heve
no evidencc that he is working for
restoration of normalcy and seeurity to
Tamilians. But if he does that we will
be extremely happy. I do not want to
break the bridges with him. 1 do not
want to break the bridges with
Ceylon and, therefore, those efforts
should continue, We must tell Jayewar-
dene in the and that as far as their
country is concerned neither the Sixth
Amandment nor emergency will ever
bring stabilisation of the system and
situation in Sri Lanka. We have learnt
that bitter lesson with our own experi-
ence of emergency. Emergeney does
not lead to the stabilisation of the
regime. Emergency leads to destabilisa-
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tion of the regime. This particular
point must be brought home. I hope
every effort will be made to use our good
offices to ensure pzace b:cause interna-
tional contacts need security and safety.

Since you have waved your hand, I
wtll conclude with an appzal, use your
good offices to the bast of your ability to
see that pzace in this region is establi-
shed and no supzr-powers are allowed to
intercept or intervens to create complica-
tions for India and Sri Lanka.

SHRI EDUARDO FALEIRO
(Mormugao) : Mr Speak:r, Sir, since
last tim: this House had th: opportunity
to discuss th2 tragic events in Sri Lanka.
Now, one is glad to know that thezre
have been improvements in the situation.
It has been torn out. The impasse has
bzen broken. The two warring groups,
the Government and the Tamil United
Liberation Front particularly are now
at least prepared to sit down and discuss
the whole issue. That is the situation
which was not prevailing when we last
discussed in Lok Sabha becuse at that
time Mr. Amirthalingam and the lae-
ders of the TULF were adamant and they
were not aggreable to having any bilate-
ral talks or negotiations with the
Government.

Yesterday, Mr. Amirthalingam
addressed the Press Conference in Delhi
and said which I quote from the state-
ment

“The TULF leader told reporters
today after two meetings with Mrs.
Gandhi since his arrival here on
Sunday that his party had given up
its stand that it would not hold any
further negotiations with = the Sri
Lanka Government. The change was
due to the efforts made by Mrs.
Gandhi.”’

Well, I suppose all sections of the
House will congratulate the Government
and the prime Minister for the very
matured statesmanship displayed in this
moment of crisis. There is no point in
giving vent to emotional outburst. There
1S no point in passing here high-sounding -
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rssolutions. There is no point even in
resigning from Assembly. What is nece-
ssary is to bring pecace in the region
What is necessary is that the Tamilian
population which has been oppressed
and suppressed and humiliated tn every
walk of life since 1948 should at least
now have the sense of security.

Now, the emissary of the Prime
Minister is going to Sri Lanka and I
would like the emissary to pass on this
message. I would like and [ am sure all
of us would like the emissage to pass
on this mzasage loud and clear to the
Government of Sri Lanka. Onc, we are
all intrerested and in fact we have a
vested interest in the unity and integrity
of Sri Lanka. We want, that country to
be strong because a weak country in this
region will invite super-power interfere-
nce, We do not want any country in

- this region to give cause to intervention
on the East-West context and to be
made a party to the East-West confror-
tation. Secing what is happening in the
Indian Ocean, secing the way the Ameri-
cans, in particuler aer building up bases
after bases in this region, we went Sri
Lanke to be strong. We hav: a vested
interest thit our neighbouring country
should be strong and should be united.

The second point which is not less
important is this. We are on: with our
brothers and sisters of Tamil Nadu. We
arc onc with our brothers and sisters
from the Southern States who have blood
rclations, who have strong cultural
affinity with  the Tamil population in
Sri Lanka who is now sufferingand
has been subjected to all those
atrocities committed upon them recently.
These are not an isolated event
cut which are part of the chain of events
which have been going on for decades.
All of us are concerned with what is
happening with the Tamilians in Sri
Lanka and we would like that at least

now at this heavy cost of life and
property, ‘a permanent solution and a
political solution should be how made
availablé to redress the long standing
grievances nnd bring justice to the
suffering part of the Tamilians of thz

S Ldnka pobuildtidn.
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Sri, What is happening in Sri Lanka
now and the events that had taken ,place
now not the result of some situaion that
has developed recntly. This i Just a
chain of events which are gomg,on, or a
long time. The grievances which, ijrc
are the grievences and the hunyh‘u.uom
that the Tamil population has br.fn suffer-
ing throughout in all spheres of ll_l_'.c, _

Coming to education until recently
a Tamilian just because of his race: in
engincering college for instance could not
get admission with less than 250 marks
out of 400 while a Sinhalese could get
admission with 228 maiks. This was a
gross discrimination and, because there
was a revolt against this policy, a new
pclicy has been adopted in education
which is now prevailing in Sri Lanka
and whicn is not prevailing anywhere
else in the world and that is the policy
which is known as the policy of standar-
disation under which only 15 per cent
of the-scats are on merit and 85 per
cent of the seats are given on the
basis of population in districtg and
the result is that because Tamilians are
reduced to a coup'e of districts, even
Tamilian students who get higher marks
will rot get admission whereas Sinhalese
students will get admission. It Is 4" sort
of discrimination which is being pérpe-
tuated. Nowhere else in the world ‘this
policy exists. It exists for the prorection
of backward classes or for the protecuon
of depressed classes.

In Sri Lanka, Sinhalese have - been
ruling since 1948. There is no sensible
difference in standards of education
between the two populations and yet
this discriminatory policy which bars the
admission of. Tamilian students is
prevailing in Sri Lanka.

Similarly, comig to employment,
Tamilians have been traditionally in the
Government service, in the profession.
They are not land-owning  ¢lasses.
During the British days, they were.in the
Government service throughout. But
now their-quota has been reduced and a
typical example is that of what is
happening in the armed forces and in the
police forces. In the armwed ' forces,

)
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hardly 2 per cent of them are. Tamili-
an officers and Tamilian soldiers.
In the police, hardly 5 per cent of police
ranks are filled by Tamilians. This is
"the reason why the police and the army
" have joined hands in terrorising in com-
miting the worst type of atrocities against,
Tamilians. We speak about Tamil Tigers
and their terrorism. The most heinous
form of terrorism that is being practised
in Sri Lanka has been practiscd by the
armed forces themselves and by the policy
forces themselves. These are the very arms
of the law, the very arms of the State,
which are commiting this type of terro-
rism and which are destroying Kkilling
Tamilian population. It is an absolute
example a gross cxample, of what can be
called the State terrorism. What is
happing is that terrorims is state
terrorism by the armed forccs themselves,
derrotism by the State itself against a
¢part of its own population.

Another form in which Tamilians are
$aid to be destroyedo is the colonisation
“that is going on there. A large number
“of Sinhalese people from the south are
“being scnt and settled in the northern
and eastern parts of Sri Lanka which
‘are predominently Tamilian  areas.
“This is going on. They are mostly bad
‘elements, the elements which find no
‘place in their. original homestead. They
are being sent there. And that is one of
the major causes of ethnic violance and
«iots in the northern and eastern parts

of Sri Lanka.

'

In d:ﬂ'erent forms, these humiliations are
.takmg place. One of the grossest forms
is the prevention of Terrorism *Act.
There is no such legislation, the Preven-
tion of Terrorism Act, anywhere else in
the world except in South Africa. The
definition of *‘terrorism"’ is itself taken
from the South African legislation and
‘the very way in which the Act is being
implemented in Sri Lanka is the way in
whieh it is implemented in South Africa,
and in the same way all the situations are
occurring there, all the injustices are

- being heaped on the Tamilian population

" there,

It is, therefore, incumbent that it be
conveyed to the Government of Sri Lanka
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that a permanent solution, a political
solution, has to be found out for this.
As I have said, we want that Sri Lanka.
should continue to be a united, strorg
and independent country but we also want
that at Jeast-now a permanent solution
is to be found out for the injustices that
are being committed there againsta
large section of the populaticn.

We made attempts inthe past to
solve this problem. We had is the 50s,
the Bandararike pact which was not
fulfilled. Subsequently in 1965, we had
the Senanayake pact which was again
not fulfilled.

Now I hope that a solution would
be found with the good offices of the
Government of India to solve this long
pending problem.

SHRI SATYASADHAN CHAKRA-
BORTY (Calcutta South) : Sir, Once
again we are discussing Sri
Lanka and from the statement
of the Prime Minister it appears that
the situation is fast returning to normal.
That is what the Prime Minister has
stated. It is true that the physical
wounds that have been caused would
heal. But the psychological chasm that
has been created will take a long time
to end and towargds that, sericus attem-
pts will have to be made by the Sri
Lankan Government because it was due
to the policy of that Government and
particularly because of the role of the
armed forces that the Tamils in certain
places were lynched. I was going through
the reports of foreign corresponderits.
They have described how, when the
Tamils were being lynched, the army
was looking at the whole affair as silent
spectators . and cnlockers.  Basically,
the whole sitvation involves the guestion
of human Ttights and I belicve in Sri
Lanka, theré'has been a flagrant violation
of human, Tights-right to life, right to
frccdom,'_'r_fght to cqual treatment of the
minorities,’ As I have already mentio-
ned earlier, it was the Sri Lankan
Government which had instigated violc-
nce. It was to great extent, Govern.
ment-irstigated violence and Ccovern-

"ment did rot try to control it. You

will find tk: t in many parts of the world



405 Situation in

this ethnic problem is there. But ins-
tead of trying to find out a democratic
solution to the problem, the Sri Lankan
Government has tried to deny the right
to the minorites and actually created
Sinhala chauvinism and that is also due
to the fact that Sri Lanka is one of ths
poorest countries of the world, where
there is mass un2mployment, mass
illiteracy and poverty. By their failur
to solve the problems by initiating radi-
cal measures, the ruling circles of that
country have whippzd up ethnic chauvi-
nism and actually they have tried to
whip up Sinhalese chauvinism and som:
sort of slogan *““sons of the soil’". They
told the Sinholese unemployed youngmen
“if you can drive out the Tamils, you
will havs jobs and you will have bread"".
Not to find a democratic Solution to this
problem is a deliberate attempt on the
part of the Sri Lanka Government.
Instead of granting equal rights to the
Tamils, they instigated the unemployed
Sinhalese youth. They created this pro-
blem, just to have the support from the
majority party.

1 have with me the photographs also
of a newspaper which is very close to
Mr. Jayawecrdane which would clearly
show that they have whipp:d up anti-
India propaganda and sentiments and
actually for some days, anti-India propa-
ganda was there along with anti-Tamil
propaganda, Not only that. They were
attacking some socialist countries also.
And we have to think about it how is it
that in a land where the Sinhalese and
the Tamils-12.5 par cent of the Tamils
have been therefor more than 2,000 years«

had been living together for 2000 years ,
they have today started regarding each
other as enemies. What is the réason,

behind it ? There must be some reasony
behind it. Number onc is, as I-‘havp
told you, this has been propagatfedfyy
the ruling circles, the successive:§ri
Lankan  Governmsnts. secondly,. I
would like to draw the attention of wour
External Affairs Minister throtgh .you,
Sir, to the policy of the United States
of America, Give up that bogus- thair
of super power rivalry and all that.
you have seen what has happeped when
the Soviet Union was not there, There
was no super power rivalry; there was

i
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only one pewer, the United States of
America, and what happened to Leba.
non ? You talk of supgr power rivalry.
Since the Soviet Union was not there,
what has happend ? A non-aligned
country has lost its independece. Non
alignment is gone and foreign forces are
there. You talk of supzr power rivalry.
It is the United States of America which
has helpzd Israel, and Israel has done
it. It is known that the American
foreign policy has at least one thing.
Sometimes they openly say what they
want to do. What they are going to do
in Nicaragua, they are saying. They
are trving to attack Nicaragua, and you
Know how they are using Honduras as
their platform. They want to destabilise
for their own foreign policy reasons.
Do not forget about Reagan's strategic
consensus. Do not forget about Reagan’s
foreign policy of ¢reating destabilisation,
And in Sri Lanka that is cxacty the policy
of the U.S.A. You Know, they want to
have Trinconomalee as the base for the
recreation of American soldiers and for
their refuelling. And you Know what
«<Amrican recreation’ means. In Japan
they almost created 70 lakhs of bastards
(hr{crrup!fons) during their occupation
peried in Japan. You Know it. De
not forget that. Even they were fighting
in Vietnam-*** (Interruptions)

SHRI H,N. BAHUGUNA (Garhwal) :
H: was thinking of the Rajasthan bas-
tard.

SHRI SATYASADHAN CHAKRA-
BORTY : No. Bastards.

MR. SPEAKER : Did You want to
emphasize ?

SHRI SATYASADHAN CHAKRA-
BORTY : No, Sir.

SHRI H.N. BAHUGUNA: ‘Dr.
Subramaniam  Swamy was deeply |
worrjed.

SHRI SATYASADHAN CHAKRA.- |
BORTY I should get five mmutes more.

:Whén they were fighting in Vnetnn.m

Amcrican cine actresses used to be sent
there to invigerate them. That. :s ;he

type of people, that is the type gf

_ ation these pcople undcrstand. . ﬂ

% "3'&51\ A
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1., Prime Minister, in her
+~chosen to remain silent on it.
+s that this silence sould be broken
. #he must be eloquent about it that she

‘BORTY : I am not jealous.
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PROF. MADHU DANDAVATE :
Don’s be jealous.

SHRI SATYASADHAN CHAKRA-
1 hate
these things. 1 cherish good values of
life. It is the Americans, as you Know,
who torpedoed the Colombe Conference
of the Indian ocean being the zone of
peace.

Today 1 would like to draw the
attention of our Government through
you, Sir, to thc American foreign

- policy of creating around India, and

surround India wiih, hostile regines.
In spite of our limitations, in spite of
our vacillations, the Government of
India has been .following a policy of
peace and anti-colonialism and develop-
ment of the third world. That is why.
after the second Summit, they have said
that they want to destroy non-alignment;
they do not like non-alignment because
the'Amc,_rigg_ns do not want frierds.

g,
They,»wanj ag nts. Anyone who
refuses to.bg, an agent of the Unitced
States of qAmerica is an enemy of the
United Sgates, of America. Non-align-
ment, they are afraid of, because, they
do not want fricnds; they want cnly the
agents. Thatfs-why they want to : urrcund
with unf¥8#dly regrme; that is why they
arc. arming Pakistan to the teeth.
That is why, they are following this
policy also.” If we want to understand
the' Sri Lankan *s happenings, we are to
understand the Am:rican policy.

Sir, 1 would like to draw your
attention to the speech of Prof. Danda-

. vate about his referring to the invitation

of the foreign power. Did the prime
Minister talk about it ? Did she tell the

- Emissary that this is an unfriendly act.

-, Jt spells danger for India.

After all, Sri

Lanka is not far away
from India. After all the American
Imperialist forces are there in Sri Lanka.
It is against
the security of the whole rgion. The
statement, has

I want
and

warns Sri Lankan Government’s inviting
a foreign power is not their own internal
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problem, It involves the whole region and
that is why we are concerned about it.
That should be explained. There are some
people even in Sri Lanka very close to
Government. They say that India is
interfering. 1 am happy that the Prime
Minister has made it amply clear that
we do not want to interfere. We do
not want to interfere and we must
respect the integrity and sovereignty of
Sri Lanka, we must try 1o have good
relations with Sri Lanka. But the point
we are concerncd with is that where
human rights are violaled, since Tamils
have close culrural Jinks with us, the
question of interfering and the irres-pon-
sible 1alk of Dr. Subramaniam Swamy in
sending army  and all that is useless.
(Interruptionsy Sir, it is dangerous, We
do not want to interfere. But, we are
concerned deeply on two counts-I the
imperialist involvement towards the
land is known; Jayawardene Government
is internally authoritarian but externally
is shifting towards Americans. Secondly
we are deeply concrned because the
people who have suffered are still suff-
ering. They have cultural links with us
Our  hearts are with them. So,
we should send all our cooperation and
also helso help them as much as we can.

can appeal
that

[ would appeal that we
to the International Red Cross so
they can go there and help them. After
all if we send our materials to that
Government, the condition is such that
it is doubtful wkether they will reach the
afflicted people. We should appeal 10
the International Red Cross so that they
can go there and help them. Sir, the
situation is very grave. 1 would ask
our Government to be evervigilant, parti
cularly, about the machinations of the
United States imperialist policy.

MR. SPEAKER : Shri Era Anbarasu
Before he is allowed to speak, I have an
announcement to make, As decided in
the House earlier today the discussion on
the recommendations of the Mandal Com-
mission will now be taken up on Friday
19 August, 1983, after the Question
Hour and the formal business is over.
The discussion will continue upto 3.30
p. m. without a lunch break, This
would give about 3 hours of time 10 g,
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Hon, ble Members to participate in' the
discussion. AS agreed to in-the House,
the partiéipating Members should ' and
have to See that ‘they stick to the allotted
time so that the discussion is completed
by 3.30 p. m. when the private Members
Rusiness will be taken up. On the eonclu-
sion of the Private Members Business
at 6 p. m., the listed Government busin-
ess would be taken up and completed.

Now, Shri Poojary.

17.50 hrs.
PAPERS LAID ON THE TABLE

Notification Under Customs Act
And Central Excise Rules

MR SPEAKER : Now, Papers to b2

Table, Shri Janardhana

laid on the
Poojary.

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI
JANARDHANA POOJARY) : Sir I beg
to lay on the Table :—

cach of the following
and English)
the Customs

(I A copy
Notifications (Hindi
under section 159 of
Act. 1962:—

(i) Notification Nos. 229/83-Customs
to 237/83-Customs, 23%/83-Cust-
oms and 240/83-Customs publi-
sued in Gazette of India dated
the 18th August, 1983 together
with an explanatory memorandum
regarding concessions of Customs
Duties to the Electronic Industry.

(ii) Notification Nos. 238/83-Customs
and 241,83-Customs publishzad
in Gazette of India dated the 18th
August, 1983 together with an
explanatory memorandum regar-
ding concessions/changes of Cus-
toms Duties (o the Electronic
Industry and oil-extended styrene
butaliene rubber.

[Placed in Libhrary.
LT-6896/53]

See No.

(2) A copy each of Notification Nos.

YYD '

L T -~
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221/83-CE to 226/83-CE (Hindi
and English Versions) published
in Gazette of India dated the 18th
August, 1983 togpt’hét \mtli “an
explanatory memoran m'moa?
fying the Central Excise duty raies
applicable to v,anous eléctronic
goods issued under the Centl‘ai
Exeise Rules, 1944,

[ Placed in - Library. See No.
L T—6897/83 ]

MR. SPEAKER : Shri Era Anbarasu
Not here. Shri R. S. Sparrow.

17.52 hrs.

DISCUSSION ON THE STATEMENT MADE
By PRIME MINISTER ON AUGUSL 12,
1983 ON SITUATION IN SRrI
LANKA—CONTD.

SHRI R. S. SPARROW (Jullundur) :
Hon. Mr. Speaker, Sic, the question of
facts concerning the situation in Sri
Lanka is now well know to all of us. It
is a well thrashed out problem and the
question to study now is as to how the
moves and attitudes of the concerned
countries are working. In so far as the
mood and attitude of Sri Lanka govern-
ment is concerned well one can say that
it is was terribly hostile from functional
point of new viomestime ago and now it
has come somewhere near a nautral angle
and that I must say is on aecount of
the stand that is taken by the Govern-
ment under the leadership of our hon:
Prime Minister and the working of thé
Minisiry of Foreign Affairs. There is no
doubt about it. I have talked to various
people internationally ¢onnected and
otherwise, They all seem to agree that
the quick take up that was adopted by
our Government this and at the very
start of this nasty incident and nastry
situation in Sri Lanka has gone a long
way in creating and diffusing the situation
as it could very easily have been a very

rotten one.

Sir, it isa pity as to what one
heard about what happened there and
the most unfortunate part of it was
that the armed forces personal of “Sri
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